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(a wt r Gornmnt ar considr
in a (oosai for rision of t intrst 
rats for d osits from NonRsidnt Indi
ans and

(b if so t dtails t rof and t 
rasons t rfor

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. T 
intrst rats on d osits from NRIs rmain 
undr constant riw and riodical 

can s as ma b considrd ncssar 
ar mad b t Rsr Bank of India.
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rs ct of uioDoHar trm loans onl for 
on Hotl in Nw Dli naml Barat Hotls 
Ltd T  a not r mittd an amount from 
tir own funds so farto tir London Brand 

towards amnt of intrst in tis account.
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RAMACHANDRAN Will t Ministr of 
COMMRC b lasd to stat

(a t  su ort ric fixd for cas w 
tis ar

(b wt r an r rsntation as 
b n rci d from Krala to incras t 
minimum su ort ric of coff and cas w

(c if so t dtails t rof and

Willt  Ministrof INANC b lasd 

to stat

(d   t dcision takn b Gornmnt 

tron

(a   wt r t Bank of Baroda is 
r mittin (to its branc in London from its 
own funds t  intrst on t urodollars 
i n as ban to a otl in Dli

TH MINISTR O COMMRC AND 
TOURISM (SHRI ARUN KUMAR NHRU
(a T Cntral Gornmnt dos no( fix 
su ort ric for cas w.

(b if so t rasons t rfor and

(c t action roosd to b takn b 
Gornmnt for saf uardin t ublic 
mon

T MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. It as 
b n r ortd b Bank of Baroda tat t  
ar ladrs of a Consortium of Bankrs in

(b   to (d. T ustbn of incrasin t  
su ort ric of cas w dos not aris in 
iw of rl to art (a.

R rsntations a b n rci d 
from tim to tim for incrasin t minimum 
rlas nc (MRP o( coff. Basd on t 
Cost Stud R ort of t Cost Accounts 
Branc t MRP as sinc b n risd 
w..f. t Marc  as undr
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